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PONDICHERRY  APPROPRIATION 

(VOTE  ON  ACCOUNT)  BILL*  1979.

THE MINISTER OF STATE IN THE 

MINISTRY  OF  FINANCE  (SHRI 

SATISH AGAR WAL?: I beg to move 

for  leave  t0  introduce  a Bill  to  pro

vide  for the  withdrawal  of  certain 

sums from and out of the Consolidat

ed  Fund  of the Union  lerrittory  of 

Pondicherry for the services of a part 

of  the  financial  year  1979-80.

MR.  CHAIRMAN;  The  question  is: 

“That  leave  be  granted  to  intro

duce a Bill to provide for the with

drawal  of  certain  sums  from and 
out of the Consolidated Fund of the 

Union  territory  of  Pondicherry  for 

the services of a part of the financial 

year 1979-80.”

The motion was adopted.

SHRI SATISH AGAR WAL: I intro- 

ducef  the Bill.
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PONDICHERRY  APPROPRIATION 
Bill*, 1979

THE MINISTER OF STAE IN THE 
MINISTRY OF  FINANCE  (SHRI 
SATISH AGARWAL); I beg to move 
for leave to introduce a Bill to autho
rise payment and  appropriation  of 
certain further sums from and out of 
the Consolidated Fund of the Union 
territory  of  Pondicherry  for  the 
services of the financial year 1978-79.

MR. CHAIRMAN.. The question is:

“That leave be granted to intro
duce a Bill to authorise  payment 
and appropriation of certain further 
sums from and put of tjwa Consoli- 
dated Fund of the Union territory 
of Pondicherry for the services of 
the financial year 1978-79”

The motion was adopted.

SHRI SATISH AGARWAL: I intro
duce the Bill.

♦Published in  Gazette of  India Extraordinary Part II Section 2, dated 
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11ntroduced with the recommendation of the President.


